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tb tr.1de gap wbi.ch is increasing day by 
day? 

MR. DEPUTY SPEAKl:::.R : Ht.: ha 

giv n nil lhe (.lct<.1ils. 

SHRI SHJVRAJ V. PATIL: Sir, :t is 
a very important question anu , u. l shall 
try to answer him a little elaborately. The 
trade g<.1p is not increasing but it has de-
crca ed. Tt has come down. The imports 

have gone up but the trade gaps have ~  

reduced. So, that fact has to be borne in 
mind. There are many steps which 
have been taken by thi. Government l1.> sec 

that the exports go up and imports :-!re re-
duced. 

Ir would nol be necessary for me to enu-
merate the steps which are taken bec:w c. 
\\hen the u i\t:Ll\'iion on the Dcmamb for 

rants of the Commerce Ministry took 
place on the floor of the House. they were 

all enumerated one after the other and. if 
;tnybcxly w<1nt<i to know as to what is ac-
tually being done by the Government, he 
wouJJ be able to see there as to what i 
heing done. o. thic is not the quest ion 
put here. We arc all scri u  . Th pro-

duction has gone up. If we are not ~  

1he production would not have gone up. 
Simply by saying that we arc criou<>, the 
pr blem is not ~  ed or .,imply by asking 

me to· be seriouc;, the prohlem i. no t sol-
\ Cd. We :ire at the heart of the problem 
.ind we arc trying to solve it. The House 
c111 remain assureu that all that ic; nccc.;-
sar-y is heing done and wilt be done. 

~  DrPUTY PFAK R: Next Ques-

tit'n by . hri Bapu .. ahcb P•1rukk:-ir. 

SHRI . K. ROY: rose. 

MR. DEPUTY SPEAKER : No, plea e. 
For the e two ~  we have taken 34 

minute . Next Question by Shri Parule-
k<lr. 

w RLO BANK BC>RRC>WlNG >\NO LENOINC 

Por lCY FOR DEVELOPING Cou TRIES 

*.,09. SHRT B PUSAHEB PARULE-
KAR: 

PROF. MADHU DANDAVATE: 

Will the Mini-,11.:r o f rJNAN 

cJ to tme : 

(a) whether the World Bank nas recent-
ly made dra tic changeci in its borrowing.;; 

and len<ling money to the tlevelopin' 

ountrie!:>; 

( b) if o, what is the lik..ely impact on 
the loans ln<li;1 has obtained from the IMF/ 
World Rank; 

(<.:) how much burden in respe t of in-

tere t will ·increase· and· 

(d) the Jetails thereof ? 

THE MINISTER OF FlNANCE t H  I 
PRANAB MUKHERJEE) : (a) to (d) A 
Statement is lllid on the Table of the 
House. 

~  rEMENT 

The ·xewtive Directors of the lnter-
nntional Bank for Reconstru.ction and 

Development ( 1 BRO) have approved, with 
efTccL from July 1982, a policy which per-

mits it to horrow Fund from the inter-
national ·apilal markets through short 

term v;1riablc inter-est rate borrowing ias-
t rumi.:nt ·. It ~ understood that priority 

would ontinue to be given to its tradi-
tional medium and long term borrowing 
practices. 

\ ch;1nge in the landing rate poli y ~ 

a l'il.> been appr vcu by ,,·hich the I dtng 

r:-itc will. in respect of all Joans approved 
from July 19ft.!. be a spread over the totnl 

''cightctl ~ 'ii of a pool of born>\\ing 
L~1  is fiscal year 1982. The rate will 
ht: adjuc;tcd every ix month·. 

The terms and condition for drnwal 

from the various facilities of the Interna-
tional Monetary Fund (IMF) arc in no 
way linke .. I, with tho!:>e of the Wnrlu Bank. 

Therefore, the above changes will have no 

effect upon the extended arrangement witl1 
the IMF. o for as the loans from the 
World Bank are concerned, it is not pos-
'>ible nt this :-.tage to quuntify the imp ....... t of 

the e change. on our debt service liabill-
tie as the interest rate will vary ever}' six 
month. ov ·r the-entire life of a loan. 

SHRI B'\PU '\H B PARUL-KAP 

Mr. Deput)·Srcakcr, ir, let the hon. Mini<;-

ter tell and explain to the august House 
that if the intcre. t rates in the capital 
market remain high a they are to-day, 
the World Bank's decision to witch over 

to the variable rate of intcre t can impose 
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a h avier burden on lmlia because it is 
being gradually eased out of its present 
po ition in I.D.A. borrowing and, if so, 
thi will completely upset our debt 

scheduling and budgeting. 

HRI PRANAB MUKHERJEE: So, 

from the position as it stands to-day, we 

can ay that we need not overreact un-
nece nrily, but when you find that the 

:flow from the conce ional window like 

IDA is reduced and, if you were to 

depend on IDRD, naturally, the difference 
of rate of interest would affect it. J shall 

give  just one instan e. In 1981 our share 
from IDA was 1300 million and from 

IBRD it wa just 430 million. Therefore 
13 0 million  could be got at a nominal 

service charge of 0.7% and 430 million 
<1t the interest rate of J 1 6 ~  but just 

within one year the picture  changed . 

Jn tbe year 1982. our flow from tbe 
IDA wa r educed from 1300 million  to 

900 million. On the  o ther band, from 

IBRD, from 430 million, it bas increa ed 

to 1100 million . That is, 1.2 billion 
d ollar. .  Therefore, we shall have to be 

careful. But. as I indicated in the  sta te-
ment, a it L todny. up to the year 

1981.- I mean not the calender year,  but 
the financial yea r of the Bank.--0ur sh11re 

wns more than 80% from . the 'co n cs-
iom1l windo w' and 20% from IBRD. 

Th ref  re. my reaction to the questio n 
would be  thi : We shall have to be 
extremely careful in hoosing the projects 

which we ca n  p c:;e before the Bank and 

to implement tho. e projects, so that we 

are in a position to  pay back and meet 

our debt obligation .  o that the debt 

d o not become heavy on our part. 

MR. D EPUTY SPEAKE R  : Mr. Paru-
Jekar, please put your second supplemen-
tary. 

SHRT BAPUSAHER PARULEKAR 
My econd supplementary· is this : May 

I know whether this new policy has been 

approved unanimously by the World Bank 

Executive. which is composed o:f cl i rectors 
re pre enting both the borrowing and the 

lending country members? May I know 
wb ther any m1sg1vmgs were expressed 

by a ny Board Member while chnnging 

this policy ? Jf "O, what were those mii-
givings? 

Secondly, may 1 know whether the post-

disburst:ment period of the borrowing 

Joans would stick with the old fixed rate 

system or would be governed by the new 
rates ? 

SHRJ PR.A.NAB MUKHERJEE : So. 
far as the Board's commitments ~  con-

cerned. it is known that it was fixed at 
the time of the commencement of the 
loan. So we arc paying it at that rate o f 
intcresl. And the rate came from 1st 

Septembt:r. that is. 1 J .6 per cent.-the 
date is 1st Septemb r, J981. Now,  in 

regard to u iffe re nce of pm1on at the 
Board meetings. perhaps it would not be 
fair for  m e to go into tbem,-whik 

certainly w have get our representation 
and we are also there,-whcther there i:-. 

any m i  gi ing  o r anything like that; b u t 

one point I  ca n share with the House 

and tha t i  . we tried to impress upon not 
merely the TBRD but all multilateral 
agenc-ie that they have ,  apart from 
commercial viability, also to take care of 
their  promotional and d evelopmental role . 

Today the Bank. have difficulties. The re 

is no <loubt. If you just look at the 
Rlxrowing Profile of TBRD you will fincf 
tha t  in 1978 it was  3.63  b illio n dollar.,. 

1 n 1982 it is going to be 8.2 billion 

0()l!<ir. . Therefore the ir  co mmitment 1c; 

;1Jso inc re<i ing. Tf they were to expand 

their commitment naturally they have t 

de pend more and more on capital market 

And the situntion of the capital market 

as  it is today is tha t we cannot ~ 

confine the  o peration to one capita l 

market. hut we will hnve to diversify the 

market as money is  required to meet 

variouo.; commitments. And if they borrow 

money at a higher rate of interest, you 

cannot expect them to lend you money 

at much lower rate of interest. There 

should be n balance. But. at the sam 

time. we do not expect that TBRD should 
merely be n commercial bnnk. Tt hac: 

got a promotional and a developmental 

role to play. And that aspect of the 

Bank's role should not he lost sight of. 

PROF. MADHU DANDVATE : Sir. 
firstly,  T mm;t soy that 

solace in the reply given 

there 
by 

is 
the 

some 

hon. 
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.Min>ler because all Lhe fear that we had 

about the I.M.F. had been, 1 think, com-
plelely allayed. He hnd specifically stated 

tha t the terms and conditions for the 

drowa1 from the various facilities of the 

lntermltiooal Monetary Fund arc in no 

way linked with those of the World Bank 
l'.l.nd therefore, the above changes will 

have no effect upon the extended arrange-

men with the I.M.F. [ think there ts 

going and posing the new projects before 

the lBRD, we shall have to take note o f 
the fact of the variable intere t rate , 

what would be the repercussion on it 

because at the interval o( six months, 

there would be the variation. So. before 

projecting the projects, we must be care-

ful so that our projects are absolutely 

viable and on sound economic ba is which 
would enable us to meet the day-to-day 

.omc relief that this burden will not obligations. 

increa e. But then I am not satisfied 

a h ut the reply that the hon. Minister 

ha. given to one of the questions that 

m y h n. colleague Shri Parulekar has 

alrc:1dy posed. and that is regarding the 

new decision of the rnternational Rani... 

of Reconstruction and Development 

annc u11cing a ne w J1 ilic) . Will iL ncn 

completely upse t the debt-scheduling and 

also the hudgeting? l would spell out 

m y question. For instance. if we had 

tnken a loan for 20 years for a particular 

prnjet::t and we find that the loan 

imbur ement for the loan money and als 
the project are completed in five years. 

The for the rest of the 15 years, we will 
~ to meet the repayment, not on the 

ha-.i of the earlier a greed rate, that is 

the fixed rate, but on tb basis of a new 

mt that will be coming up after every 

. ix months and ns a result of thM. will 
not o;uch projects cost more than whnt 
\It' ":1d actuallv exrcctcd ~  Now. 

h  \\ will it be possible for you to have 
f11Hhl'r talk.; with the B:ink and try to 

. ce !hM such clifficultie. are complct ~  

ol·n i.ited 

SHRY PRANAB MUKH .RJE : As J 
exrbined in reply to the earlier question, 
firstl you wil lh:we to take the Bank'. 

fina11 ial yenr, that is, 1981. U pto that. 

r projected the figure that our share from 
TBR D is not of a very high order. T 
gave the figure also. Yt is 1300 mU!ion 
from TOA and 430 million from TBRD-
8oc, from the concessional window of 

TOA and 20% from the IBRD. Now. 

whnt would be the actual impact just at 
thi  moment? I indic<ltecl to the hon. 

M ember in reply to his earlier qncstion 

that it is 11.6% from the 1st of Septem-

ber. So far as the old commjtments are 
concerned. that is. the commencement of 
the Joan, the terms are determined. at 
thf1t point of time. But when we are 

SHRf M. RAM GOPAL REDDY 
Sir, a lot of foreign exchange reserve 

was wasted from 1977 to 1980. Of 

course. there ~ a need for t:1king luan 

from outside countrie . Now  I want to 

know from the hon. Minister by what 

time he will make this country self-suffi-
cient so that we may not d epend upon 
any foreign country. 

MR. D EPUTY-SPEAKE R He musL 

be a very good astrologer. 

SHRY M. RAM GOPAL REDDY 

No. Sir. the hon. Minister is ready to 

reply to•my question. 

SHRT PRANAB MUKHERJE J Ju. t 
now. 111)' colleague, the Commerce Mini -
ler. indicated  the trade gap which in 

the neighbourhood of 5700 and odd 

crores o f rupees and it is knmvn thnt it 
i-.; mainly bcc;iuse practically 65% of our 

export ~  i. heing pent on import-

ing petroleum product<;. fertilizers, non-

ferrous metnl. etc. The hon. Member 

know th;1t our petroleum import is no! 

of a very high order in ab ·olute terJlll 

It is about 14 to I 5 million tonnes per 
year. More or le.r;s we are keeping it a t 
the same level. W e are meeting our 

market dem:rndc:: by increasing our dome -

tic production. Keeping in mind the need' 

of the economy. we shall try to reduce 

our dependence on imports. try to narrow 

d own the gap which exists betwe n 

import and export and the whole exercise 

which my distinguished colleague made 
wns only to overcome the temporary 

crisis which we nre focing. So far a the 

bnlance commitment is concerned, the 
entire exerci e of I.M.F. was made 

bec:rnse otherwise we did not have an -

thing left in foreign exchange, even to 

enahlc us to import the bare nece sit . 



19 Oral A11s1l'er:.· JULY 30, 19  2 Orai Ansivers 20 

o this i ur ffort. But 1 am afraid 

that i · i · not pos iblc for ml' to indicate 
y what time we will be able to do away 
completely our dependence on foreign 

cxchongc. 

SHRI NJRE N G.HOSH : Since the new 
World Bank President, Mr. Clausen took 

over, he bes been weilcl ing a big stick 

o ve r the Third World Jeveloping coun-
tries, ha been lecturing and hectorjng 

t hem. 

PROF. MADH DANDAVAT E · Big 

tick, not lirstick. 

SHRJ M. RAM ~ L Rt-:DDY 
PM is ;"Jfraid of stick. 

HRI NIRE GHOSH : Not only tha L, 
1h USA has cut down its allocation. 
Thi!> is r recic;dy the  reaso n that they 1re 

re::.orting to market borrowings at a higher 
rate. It is not their purpo  e that the 
entire Third World economy he furthe r 

thrown o pen to the international multi-
natio n:lls a t a higher charge'? Docs n o t 

the  M inister k now that whatever 1~ 

pump d i n the Third World in term o f 

illion  . far more b illions go out becau ... c 
,1f uncqtt;tl lr:idi:, foreign exchange strain 

::tc. '"! That j, why. North-South u i<tlogue 
j-, c.:oming no ~  h ultl not the 
Government ol India :ind the enti1e 

Thin..! Worl<l take up thi matter of the 
World Bank wcilding a big tick ? Tf ~' 

Third World countries h ave to p. y 
intere L at a higher rate, t hey will have to 
take more Joan in order to pay back the 
intere t. That will be the positio n . Tr. 
view of t hi.. would the T h ird  World and 
the Government of India make efforts to 
lake up the matter w ith the World ~  in 

a united wriy ? Should not the Prime 

Mini tcr who is now visiting United States 
take u p this m atter  w ith them ? They 
are dominatin g  this  and creating a  cri is 

for the T hird World countries. 

SHRI PRANAB MUKHERJEE : The 

nly que. lion which 1 could figure out 
from the observations of the hon.  Mem-
her i. whether TnLlia i"' going to take 

some initiative in rcgarc.1 to the avnil-
<1bility f money from the conce.,c;;on;ll 

window. In focl. T can inform the  hon. 
Members-they are o bviou sly awnrc. uf 
it-it is mainly becau e of lndi::i' s inith -

tivc Lhat the  N ew  D elhi consultations 

took plac . The Prime Minister to k it 
up with the British Prime Minister anti 

certain othe r statesmen like the French 
President and the Japanese Prime Minis-
ter, that even if because of certain 

rea. ons best known to them, the United 
States reduced their conlribution to IDA , 

l here is no reason why other donor coun-

1 ries ~  resort" to proportiona te reduc-
tion towards IDA. And in responc; t . 
that-the initiative was taken by th 
Prime Mini ter. the British Prime Mmi..;-
tcr agreed to restore the cut ~  tn 
..:ome b:ick to their original commitm nl. 
w hi h  they m ade, and the  re. po ns<.> from 

certain other donor countries was ·iLo 
f;:i-vot.rablc. Therefore. some more mo ey 
\\ Ou Id be availah'c so for as ! DA i n-

ccrned. 

As a developing country. we are :l l 
nH:n.:ly concerned wit h om own ~  we 

arc concerned  w ith  the inte re't of u thcr 

l'0Untries. a nd !his is the )10inl we a re try-
ing 10 c mrha:-.i<;c on all international 
for um, thal thi.: role of the - '~ ~  

agencies-in rt:rly to Sh ri · ~ up-

rkrni?n!i1ry I ..,;1id tha t-..,h0ulJ not ~ 

viewed m1:rely from commercial angle . but 
rheir pr motional and developmental an!;!le." 
'iht)lfld lh)t be Inst ... ighl of. , .. \nd ~ 1s 

the roinl which we are trying to imr •cs.., 

upon others  to the maximum abilit1 of 

ours. 

P.i\' U'f ~ QieClf;=f: ' 1' ~1 ~' 

wm w i:tl'1"1fll ~ ~ - 7:111 lfrq-l"f. :iiT 

i ~ ~  ~ qgrr ~  m fcr.r.l-r lllT fili ~ 

~~~~~ - - ~~ 

r.r.rt ITT. ~ (, l' ~ m cr.r mm Of\'.ri 

~ .'.i!T ~ ~ 1 s,ono ~ mrif fi'T 

1TllT ~ I ( OQ CHIT"f ) 

~"  f!il"foftll ~  lrtcf r! ~ ~ ryfr 
~ I 

Cf"!' 

;:irr 

.,,. 

l',lf U'f fcram C(H\dlM: '"1 ~  f<RWi ~ 'lfr 

'"ff1 
ryIT 

... 
~ 

3 11~ 

~ mt ~ ~ t' 3 ~ 'l'1: 'i\T 

I ffl ~ v:1 ~ if ~ ~~ _q. 
.. ' ) .. -

<r.if"'? ~ <r.r ~ ~  31iT arr;;r fcRvft ~ 

~ I ~ ' ) () I) lfj"iry-oqit ITT 1TllT ~ 

;:;,ooo ~ ~ ~ " ~ 1 1 1 " ~  q:i":s 'fiT 

"Elim arr.rrr .... 1 ~  ~ fcrf'+T;:;:r ~~ r tfi r -t o, o o o 
~ ~ li1•1: 'f>T ~  efr 1T'!"T ~ I ~ ~ ~ .. 
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if ~ ~  \;ll ~ ~ 1 ro wcr.TT ~  

f.f; 311\if ~ fcRWI" !f;l.i\ it. o!fGjf if: ~  ~ 

~ ~ Tcfil1" ~ ~ ? ro C!1l' ?ff 
~ . 

Oll!lctttH ~ fcr. zn; Cf.'ift ~ an- 'S ' ~  

if m 7tffilT « iifi!,<'IT 'lir \i!TTl.<rr I 
HRI PRANAB MUKHERJEE : Sir. 

there ic; no relevance to the anology about 
wha t happened when the Britisher left 

and \\>hat i, the ituation today, because. 

after all, we have built up a huge indu. -
trial ba e in thi countr over the period 
of these years. That contribution is aL o 
there. The. e are the facts and you can-
not ignore them. 

~~ r mentioned on earlier occasion-not 
m rely during the present Question Hour 

-1h:1t a. n tcx:lay our debt servicing is not 

~  a erious problem, but a time has 
come w hen we shall have to be extremely 
car ful while expo ing ourselves to e ' -

temril borrowing. We must be extremely 

selective and choo y in regard to the pro-
ject-. nnd speedy implementation thereof. 

so hat it does not pose a seriou problem. 

ir. l cannot reply to the debt service 

v. ~  we arc having in respect of the 
entire amount. but so far a the IBRD i. 
n emed- T anticipated in the Supplemc·n-

tarie a qutstion may come up. that is ~ 

J h.ivc thi· figure-the repayment of prin-
cipal to 1 BRD in 1981-82 was R  . 23.38 

C'l'l'" :inJ in 19H2-83 i1 1-; Rs. ~ 56 

cron:-... So ra1 ;1·, the intcn:st is onccrncd. 

if ~  R s. 36.19 crore!> in 1981-82 and 
R  . 55.61 crore in 19 2-83. 

D1s1 RFSS , \l 01 TEA FST TF.S l KERAL\ 

31 I. SHRT K. RAMAMURTHY : 

Will the Minister of COMMERCE be 
~  to state : 

it) the reasons for the "panic sale" of 
SC\ eraJ tea estates in Kcrala by the multi-
national owner-companie : and 

'b) the steps being taken to avert such 
di tress sale of tea estate. ? 

THE MINISTER OF ST A TE OF THE 
MlNlSTRY OF COMMERGE (SHRI 

S.HJVRAJ V. PATIL) : (a) and (b) Govt. 

have no information regarding "panic salt:!" 

of tea estates in Kerala. 

MR. DEPUTY-SP KER : rom 

seriousness it has come to panic. 

SHRT K. RAMAMURTHY: Sir, l 
never expected such a policy of conserva· 
ti m the Hon. M ini. tcr will pmcti. e while 

replying to my question. 

Jn the previou question tile Minister 
l1,1s n:plicJ that uue to financial difficu\tie 

the lea industry is facing ome en or 
the other. Now. the Sboure Committe 
has submitted its report. They have re-

commended that th financing by the 
broker firms should be curbed. At the 
same time they have not uggested any 

alternative financial assistance to this tea 
industry. The Bank. are also pr. ctising the 
credit squeeze. Apart from that. due to 
the international unfavourable situation 
which the tea industry is facing. there i 
another vital point that should be taken 

care of. So far. we have not even clinched 

our export quota in the meetings held in 
Ganeva under the auspice of the UNC-
T AD. which was chaired by .K. a nd our 
country. Kenya and Ceylon abo partici-
pated. Not only that, we have not ~  

heen able to clinch an international fair 
price for tea. 

Jn this connection T would like to a  k 
the Hon. Minister whether it i.-5 not a fact 
that some of the tea industrie  .  particuJarly 
tho·c in the South. are facing some sort of 
recession ? The Hon. Minister may com-
ment over m y question that ;t i. not a 

panic sale, but it is a fa t th.at they are 
selling it. In view o( thi. .  I would ask 

the Hon. Minister if he would form a tea 
corporation like: th NTC and take-over 

sick tea units in the South? 

SHRT SHIVRAJ V. PATTI..: J an wer-
cu very elaborately about the financial 
as islancc given to tea industry. r do not 
kno whether_ the panic is in the indu. try, 
or somewhere else. 

As far as the export of tea i concerned, 
in terms of volume it has gone up; and in 
terms of value, it has come down because 
the unit value of tea has come down in 
the world market. 

Hon. Member wanted to know as to 
what is being done in respect of the quota 

which is to be exp0rted by different coun-
tries. Meetings were held in India and 




